441 Salary, Aliowaences BHADRA 27, 1903 (SAKA) etc. of Members

of Parliament

to request the Hon. Member to with-
draw. Of course, that Member is not
hert and it ‘s already said by the Hon.
Mem*ep Shri Yadav that the Bill may
ke w.thirawn.
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MR. DEPUTY SPEAKER: Now, Mr.
Yadav. Mr. Yadav is not there. I
will put it to the vote of the House.

The question is:

“That the Bill to provide for re-
servation of posts in Central Govern-
ment Services for backwarg classes.
be taken into consideration".

The motion was negatived.
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17.33 hrs.

SALARY, ALLOWANCES AND PEN-
SION OF MEMBERS OF PARLIA-
MENT (AMENDMENT) BILL

(Amendment of section 3, 6B, etc.)
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442
(Amdt) Bill
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“Christopher Hoiiis, ap ex-M""i-
her has desciibed Parliamentary
life as a ceaseless round of activity
which necessitates the sacrifice of
home ::’e. recreations and cultural
activities. He suggests that few
Members have time to read many
books after their election to Parlia-
ment”.

MR. DEPUTY SPEAKER- You can
continue next time. Now we 20 O
Half-an-Hour Discussion on growth of
Universities and Colleges.

Shri Arakal.

SHRI HARISH KUMAR GANG-
WAR: What about my Privilege
Motion?

MR. DEPUTY SPEAKER: No. no.
Nothing.

SHRI HARISH KUMAR GANG-
WAR: Why not?

MR. DEPUTY SPEAKER: We are
now taking up Half-an-Hour Discu-
ssion., Your name is not here.

SHR]I HARISH *- KUMAR GANG-
WAR: Today is the last day. We are
adjourning today.

MR. DEPUTY SPEAKER: Don't dis-
turb, I already told you.

SHRI HARISH KUMAR GANG-
WAR: The question of privilege is there
because they have not put up the Back-
ward Classes Commission Report be-
fore the House.

MER. DEPUTY-SPEAKER: I have
already told you. We are now taking
uvp Half-an-Hour Discussion.
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*Moved with the

recommendation of the President.



